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Several rules have been laid down in 
regard to this matter. Price prefer­
ence is allowed on the merits o f each 
case ranging from 15 per cent, to 50 
per cent. In suitable cases relaxation 
in specifications is also made, and 
development orders are placed. There 
is an mter-xninisterial standing com­
mittee which screens all the orders 
placed abroad. Indents for imported 
stores are thoroughly screened to 
ensure that such stores are not avail­
able from indigenous sources. These 
are the various steps that the Govern­
ment are taking, and it is the definite 
policy of the Government not to 
import goods which are available from 
local sources

Shrl Tyagi: What are the main items 
that are imported?

Shrl Goray: I also wanted to know 
the main items of stationery purchased 
from foreign countries

Shri K. C. Reddy: Special varieties 
of drawing and printing paper like 
paper litho, paper ferro prussite, un- 
sensitized thin white paper, printing 
paper, art paper etc, and stationery 
articles like drawing brushes, tracing 
cloth, drawing pencils, pens, stapling 
machines, etc
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Shri B. 8. Murthy: This is an 
Important matter, we want the 
answer in English

Mr. Speaker: The answer may be 
read in English

Shri Manubhai Shah: I have said
that after meeting the require­
ments of the Central Government for 
defence works, railways, central 
works department and major irriga­
tion and power projects costing above 
Rs 1 crore, the rest of the quantity 
o f cement is distributed to the State 
Governments for their own require­
ments for projects and for the re­
quirements of quasi-govemment and 
public bodies and civil supply A  
statement showing the cement alloca­
tion to each State for the last nine 
months is laid on the Table of the 
House

«rr f=r»rfcT f iw  A ^  srr^rr
=Err^ T T  g  fsff W H  f5P ffifV

#  TT^r <> Tt ifTT fa n w
VTtft I  tft7 fa  A  | fa

wVt  qpt fespfifT T̂T®r
 ̂ ? 3TC 5TT4PC Tift frUTFT Wg'MrTI
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Shnmati Tarkeshwari Sinha: May I
know whether cement is distributed 
to the State Governments at the 
market price or whether any subsi­
dised rate is given to the State 
Governments’

Shri Manubhai Shah: As the hon. 
lady Member knows, there is an 
equalised price of cement for every­
body throughout India in every place.

Shnmali Tarkeshwari Sinha: What 
is the profit that has been made by 
the State Trading Corporation on the 
basis of this equalised pnee all over 
the country’

Shri Manubhai Shah: Obviously this 
question does not arise from the ques­
tion on the Order Paper But as the 
hon lady Member has asked the ques­
tion, I may point out that the profit 
of the State Trading Corporation is 
not only from the cement trade; it 
deals with umpteen number of items, 
it is very difficult to say what is the 
profit from cement alone

Shri B. S. Murthy: What is the
percentage o f cement given to Hie 
public consumers after deducting the 
allocation made for Central and State 
Government purposes, what is the 
price fixed and how is it being fixed?
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Shri Manubhai Shah: As far as the
proportion u  concerned, no percent­
ages are worked out As I have already 
indicated in my main answer, priority 
is given to all the national projects 
After meeting their requirements, an 
allocation is made to the State Gov­
ernments for their projects below Rs 1 
crore and for the civil supply require­
ments It is for the State Govern­
ment to decide how much to release 
for  the requirements o f the civil popu­
lation. As regards the price, I would 
like to remind the hon. Member the 
answer I have already given, the price 
is equalised whether for civil supply 
or for Government

Small Scale Production Centres
•258. Shri Supakar. Will the Minis­

ter o f Commerce and Industry be 
pleased to state

(a) the location of the fifteen Small 
Scale production centres proposed to 
be established in 1957-58, and

(b ) when these production Centres 
are likely to start production7

The M in ted  of Industry (Shri 
Manubhai Shah) (a) and (b ) A  
statement is laid on the Table o f Lok 
Sabha [See Appendix I, annexure 
No 77]

Shri Supakar. May I know how 
many eaucated unemployed persons 
each of these centres is likely to 
employ7

Shri Manubhai Shah. Roughly I 
hope they will cover about 10,000 
educated unemployed

Shri Supakar: In each centre7

Shri Manabhai Shah: No, in all the 
Centres

Shri Supakar: Are statistics about 
educated unemployed in each State 
available m order to facilitate the loca­
tion o f the centre in a particular 
State9

Shri Manubhai Shah: The location 
of the centre would not be determined 
by the quantum o f the number o f

educated unemployed in that parti­
cular t State; the Planning Commission 
has undertaken a survey and no defi­
nite statistics are yet available But, 
as the hon Member can see from  the 
allocation, we have tried to cover a 
pocket of each State where pnma facie 
there is a large number o f educated 
unemployed

Shri Thimmaiah: May I know if
these production centres are located in 
the community project areas or also 
in other areas7

Shri Manubhai Shah. Not neces­
sarily so The distribution, as I said, 
is determined by the quantum o f 
pnma facte educated unemployed in 
each area

Shrimati Renu Chakrav&rtty: May
I know if these small-scale production 
centres are entirely financed by the 
Centre or whether the State Govern­
ments also give some money or 
whether some amount is also paid in 
the form of shares in co-operatives7

Shri Manubhai Shah This is pri­
marily a central responsibility that we 
have undertaken

Shri Supakar In Orissa may I 
know m which place this centre is 
likely to be located7

Shri Manubhai Shah: I have indi­
cated that there is one centre m Orissa 
and we are in correspondence with 
the Onssa Government as to where 
actually it should be located Per­
haps it will be m Cuttack or some­
where near that

Indians in Ceylon
+

/  Pandit D. N. Tiwary:
' Shri Naushir Bharucha:

Will the Prime Minister be pleased 
to refer to the reply given to the sup- 
plementanes on Starred Question No 
109 on the 17th May, 1957 and state:

(a) the number o f families repa­
triated from Ceylon to India since the 
Agreement o f 1954 and the places 
where they have been settled;




